FORM- G (RE-ISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR
DELCRAY CABLES PRIVATE LIMITED OPERATING IN MANUFACTURE OF

147001

PLASTIC ITEMS AT 29, S B S COLONY, RAJPURA, DISTT PATIALA, PUNJAB PB-

(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with PAN/ Delcray Cables Private Limited
CIN/ LLP No. CIN: U31300PB1993PTC013429

2. | Address of the registered office 29, S B S Colony, Rajpura, Distt

Patiala, Punjab PB- 147001

3. |URL of website https://delcraycables.ibc2016.net/

4. |Details of place where majority of fixed assets are | Plot No. 18, Focal Point, Rajpura,
located Patiala, Punjab- 140401

5. |Installed capacity of main products/ services Not Available

6. |Quantity and value of main products/ services sold | Not Available
in last financial year

7. |Number of employees/ workmen Nil

8. |Further details including last available financial | Details can be sought by sending a
statements (with schedules) of two years, lists of | request to Resolution Professional at:
creditors, relevant dates for subsequent events of | cirp.delcraycables@gmail.com
the process are available at:

9. |Eligibility for resolution applicants under section | Details can be sought by sending a
25(2)(h) of the Code is available at: request to Resolution Professional at:

cirp.delcraycables@gmail.com
10. | Last date for receipt of expression of interest 21-06-2023
11. | Date of issue of provisional list of prospective | 22-06-2023

resolution applicants



https://delcraycables.ibc2016.net/
mailto:cirp.delcraycables@gmail.com
mailto:cirp.delcraycables@gmail.com

12. |Last date for submission of objections to | 27-06-2023
provisional list

13. | Process email id to submit EOI cirp.delcraycables@gmail.com

Jalesh Kumar Grover

Resolution Professional

In the Matter of M/s Delcray Cables Private Limited

Regn No. IBBI/IPA-001/1P-P00200/2017-2018/10390

Email: For Correspondence- cirp.delcraycables@gmail.com; cirp.delcray@gmail.com
Email: Regd. With IBBI- jk.grover27@gmail.com

Mobile: +916283-281078

Date: 14-06-2023
Place: Chandigarh



mailto:cirp.delcraycables@gmail.com
mailto:cirp.delcraycables@gmail.com
mailto:cirp.delcray@gmail.com
mailto:jk.grover27@gmail.com

FORM- G (RE-ISSUE)
INVITATION FOR EXPRESSION OF INTEREST FOR

DELCRAY CABLES PRIVATE LIMITED OPERATING IN
MANUFACTURE OF PLASTIC ITEMS AT 29, S B S COLONY,
RAJPURA, DISTT. PATIALA, PUNJAB- 147001

(Under Regulation J8A(1) of the Insohvency and Banknuplcy Board of India {Insolvency
Resolubion Process for Corporate Persons) Regulations, J016)

RELEVANT PARTICULARS

. |Mame of the corporata debtor along

with PAN/CIN/LLP No.

Delcray Cables Private Limited
CIN: U31300PB1393PTCO13420

zl

Address of the registered office

29, 5 B S Colony, Rajpura, Distt Patiala
Punjab PB- 147001

URL of website

https:lidelcraycables.lbe2016 netf

4. | Delails of place where majority of fixed

assets are located

Plot No. 18, Focal Point. Rajpura,
Patiaka, Punjab- 140401

Instaded capacity of mamn products/

Date: 14-06-2023
Place: Chandigarh

Sarvicas Mot Available
[ Quamﬁr and -!ralue of main products/ Not Available
sarvices soid in last financial yaar
7. | Number of employees’ workmen Ml
g, | Further detalls incuding last avallable Details can be sought by sending a
financial statements (with scheduies) of two |request to Resolution Professional at:
years, lists of crediors, relevant dates for | cirp_delcraycables@aomail com
subaaguent svants of the process aro awulable ot
g, |Eligibility for resolution applicants under  |Detalls can be sough! by sending a
gaction 25(2)ih) of the Code & available at' |reques? 1o Resalution Professional at:
clrp.deicraycablesi@gmail .com
10. | Last date for receipd of expression of inlerast | 21-06-2023
11,| Date of issue of provisicnal list of
prospeciive resclution applicants 22-06-2023
12.| Las! dale for submission of objections
1o provisionat list 27-06-2023
13.] Process amai id 1o submit EOI cirp.delcraycablas@agmail com
Sdi.
Jalesh Kumar Grover

Resolution Profeszional

In the Matter of Wis Delcray Cables Private Limited
Regn No. IBBIAPA-001/IP-PO0200/2017-2018/10380

Email: For Comespondenca-

cirp.delcraycables@gmail.com; cirpdelcrayi@pmail.com
Emal; Reged. With 1BB8I- jk.grover2T @gmail.com

Mobile: +316283-281078
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